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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

S.T. Appeal No. 128672010

Arigirg out of OF/A Mo, 36-CE/MRT-1/2014) dated 24.05.2010 passed by
Lommr. {Appeals) of Central Excise, Customs & 5.Tax, Meerut-1.

For approval and signature;

HON‘BLE MR. ANIL CHOUDHARY, MEMBER {JUDICIAL)
HON'BLE MR. ANIL G, SHAKKARWAR, MEMBER (TECHNICAL)

b, Whether Prass Reperters may be sliowed {o see
the Qréer for publication as per Rule 27 of the
CESTAT (Procodura) Rules, 18527 DM

~a

wWhether it should be released under Rule 27 of the
CESTAT {Procedure) Rules, 1982 for publication
i any aslhoritative repart or npt? e

3. Whether His Lordship wishes to see the fair Copy
of S Qreler? P Reen

. Whether Order is e be Circulated Lo the Departmental

Authorition? Yo
- T A R e Ao e A e s i
- Commissioner of Central Excise & S, Tax, Maarut-1 4
APPELLANT{S)
VERSLUS
M/S Intizar Tyagi{ Contractor) RESPONDENT{S)
APPEARANCE

Shiri .8, Deb, Asstt. Comimr. {A.R.) for the Department
None, for the Respondent (§)

CORAM:
HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL) f;‘ﬁf:“::?“‘"x
HON'BLE MR, ANIL G. SHAKKARWAR, MEMBER (TECHMNICAL) &
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